CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH
ORIGINAL APPLICATION NO. 180/00616/2018

Friday, this the 12" day of October, 2018
CORAM

HON'BLE MR.ASHISH KALIA, JUDICIAL MEMBER

Mrs.Roopma Anand, aged 36 years

W/o.Anand Kumar, Trained Graduate Teacher (English)

Kendriya Vidyalaya, Pallipuram, Thiruvananthapuram 695 316

residing at Quarter No.11,Customs Quarters

Wellington Island, Cochin-682 009 Applicant

[By Advocate Mr.Shafik M.A|
V.
l. The Commissioner
Kendriya Vidyalaya Sangathan
18 Institutional Area,ShaheedJeet Singh Marg
New Delhi-110 016
2. The Deputy Commissioner
Kendriya Vidyalaya Sangathan
Regional Office, Ernakulam,Cochin — 682 020
3. Mrs.P.Ajitha, Trained Graduate Teacher
Kendriya Vidyalaya Ii, Naval Base
Cochin — 682 002 Respondents
(By Advocate Mr.K.I.Mayankutty Mather for R 1&2)
This application having been finally heard on 12.10.2018, the Tribunal on the same day

delivered the following in the open court.

ORDER(ORAL)

Per: MR.ASHISH KALIA, JUDICIAL MEMBER

With the consent of the parties, this matter has been taken up though it is



a Division Bench matter. As submitted by learned counsel for the respondents
at the Bar, the order of posting of the applicant at Ernakulam has been issued.
As nothing survives in this matter, the Original Application is disposed of as

infructuous. No costs.

(ASHISH KALIA)
JUDICIAL MEMBER

SV
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